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newspapers that she could not say anything in support of it. Pension must be
given, but after due verification.

An Adult girl forced to Kill herself In Ahmedabad
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SHRI VIJAY SINGH YADAV (Bihar): Sir, I associate myself with
this.

SHRI MANOJ BHATTACHARYA (West Bengal): Sir, I also
associate myself with this.

SHRI S.G. INDIRA (Tamil Nadu): Sir, I associate myself with this.

SHRI RAJU PARMAR (Gujarat) : Sir, I too associate myself with
this.

Revival of Internal Security problems

SHRI SATISH PRADHAN (Maharashtra): Sir, our country has
entered this new millennium with a promising future, but we still need to
improve a lot to tackle our toughest problems in internal security. Today we
are facing problems like infiltration, foreign spy activities and so on. It Is
time that we took tough measures. Recently, I read a newsletter of the
Department of Atomic Energy published in September/October, 2000. They
have mentioned a system by which this problem can be tackled and they have
suggested three ways of controlling these activities. The first way is issuing
of citizen cards like the phonetic identification system based on
alpha/numeric codes. The second method is based on finger print analysis
called the anthropological coding system.

The third is based on routine activities of citizens called Watch Dog
Index system. These systems were approved by the Ministry of Home Affairs
in 1986. They tested phonetic identification system and it was successful. But
till date, they have not implemented it. These systems can benefit our nation
in controlling infiltration, checking foreign spies, precise realistic planning,
economic and efficient administration, speedy investigation of crime, aiding
security in war-time, reading cost of electoral rolls, quick assessment of
measures taken in natural calamities, speedy justice at less cost,
implementation of welfare schemes, eliminating duplicated works,
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